
Kotak Industrial All Risks Insurance
Additional Covers/ Clauses/ Endorsement Wordings

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.
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Immediate Repairs

On payment of additional premium, it is hereby 

declared and agreed that, in case of loss of or damage 

to the property insured, the insurer may immediately 

begin repairs or reconstruction and in case of dispute 

as to the cost of repair and/or reconstruction the loss 

shall be settled in accordance with the terms of this 

Policy. The sole object of this Condition being not to 

deprive the Insured from the use of operating 

properties which may be necessary to their Business.

UIN Number - IRDAN152A0101V01201718
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Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.) 
CIN: U66000MH2014PLC260291. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai -400051. Maharashtra, India. 

Office: 8th Floor, Zone IV, Kotak lnfiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai - 400097. India. 
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